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Fahad Imtiaz <fahadimtiaz11@gmail.com>

CASE: Rakesh Kumar Vs Union of India [OA/582/2024]
1 message

Fahad Imtiaz <fahadimtiaz11@gmail.com> Sun, Dec 22, 2024 at 1:11 AM
To: Pulkit Kapoor <pulkitkapoor099@gmail.com>
Cc: Ashish Rohlania <ashishrohlania20@gmail.com>, sunrisewoods18@gmail.com, afpartnersandassociates@gmail.com

Dear Pulkit,

Greetings from the Law Office of AF Partners!
We write in reference to the above captioned subject matter.
We say that we are concerned for our client and do hereby write to you under instructions.
Please find the enclosed advanced notice of the Reply along with documents, on behalf of respondent No. 35 (Sunrise Woods
Industries), in the case titled as "Rakesh Kumar Vs Union of India [OA/582/2024]" pending adjudication before Hon’ble
National Green Tribunal at New Delhi.
Take notice that the advance service of the Reply along with the documents by way of the present email shall be construed as proper
and effective service upon you the addressees for all necessary actions and purposes.

--
Thanks & Regards,
                                                                                                     

Click & Follow us:

"SAVE PAPER SAVE TREE" THINK BEFORE PRINTING THIS E-MAIL

This message may contain confidential and/or privileged 
information. This information is intended to be read only
by the individual or entity to whom it is addressed. If
you are not the intended recipient, you are on notice that
any review, disclosure, copying, distribution or use of
the contents of this message is strictly prohibited. If
you have received this message in error, please notify the
sender immediately and delete or destroy any copy of this
message.
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